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The following Bill was introduced in the Andhra Pradesh Legislative

Assembly on 25th September, 2023.
L.A. BILL No. 37 of 2023.

A BILL FURTHER TO AMEND THE ANDHRA PRADESH
(REGULATION OF APPOINTMENTS TO PUBLIC SERVICES AND

RATIONALISATION OF STAFF PATTERN AND PAY STRUCTURE) ACT,
1994,

Be it enacted by the Legislature of the State of Andhra Pradesh in the
seventy-fourth Year of the Republic of India as follows:-

1. (1) This Act may be called the Andhra Pradesh (Regulation of
Appointments to Public Services and Rationalisation of Staff Pattern and
Pay Structure) (Amendment) Act, 2023.

(2) It shall come into force with immediate effect.

2. In the Andhra Pradesh (Regulation of Appointments to Public Services
and Rationalisation of Staff Pattern and Pay Structure) Act, 19984, in section

4, in sub-section (2) after clause (g) the following clause shall be added,
namely,-

11122 (1]
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“(h) to any appointment to be made in compliance with the
decision cf Council of Ministers vide resolution CR No. 141 /2023,
dated the 7' June, 2023.".
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STATEMENT OF OBJECTS AND REASONS

Kum. Shaik Jafreen, Indian Deaf Tennis Team Captain, represented
India and got Bronze Medals in Mixed Doubles, Deaf Olympics 2017 & 2021.
She represented India and held AISCD India No.1 and ICSD World No. 12
Deaf Tennis Ranking. She has also been conferred with National Awardee
2020. In recognition of her contribution in sports field to the Country as well
as to the State of Andhra Pradesh, it has been proposed to appoint her as
Deputy Registrar of Cooperative Societies under Group-| services in A&C
Diepartment under sports category.

Therefore the Council of Ministers vide Resolution No 45/2022
dated the 7 March, 2022 resolved for providing job to Kum.Shaik Jafreen,
indian Deaf Tennis Captain from Kumool City, A.P. and Bronze Medalist in
the Mixed Doubles in the Deaf olympics-2017 from among the backlog
vacancies available for differently abled persons and the Honble Chief
Minister in e-file No. YTCO01- SPRTOSAAP(MISC)/160/2022, agreed to
provide the post of Deputy Registrar of Co-Operative Societies to Kum.
Shaik Jafreen, Indian Deaf Tennis Captain under Group-l Category by
creating a supernumerary post. Subsequently, the Council of Ministers vide
Resolution. No. 141/2023, dated the 7th June, 2023 resolved for creation of
one Supernumerary post in the categoiy of Deputy Registrar of Cooperative
Societies under Group | Services in Cooperation Dept., in Zone IV in the
category of Differently Abled Persons under Sports quota to provide
appointment to Kum.ShaikJafreen, Indian Deaf Tennis Captain from Kumool
city, who achieved Bronze medal in the Mixed Doubles in Deaf olympics-
2017. Accordingly, Govt, vide G.O.Ms.No.33 of Agri & Coop. (Coop.l) Dept.,
dt. 11.07.2023 accorded sanction for creation of a supernumerary postin
the category of Deputy Registrar of Cooperative Societies in the pay scale
of Rs.57100-147760/- under Group-| Services under Sports guota in the
category of Differently Abled Persons in Zone-IV in the State, until a vacancy
arises in direct recruitment quota after which the said post will cease to exist.

The Andhra Pradesh (Regulation of Appeintments to Public Services
and Rationalisation of Staff Pattern and Pay Structure) Act, 1994 prohibits
recruitment in any Public Service to any post except in the manner specified

in clauses (a) to (c) of sub-section (1) of section 4 i.e., selection by Pubdlic
Service Commission, Selection Committee or Employment Exchange.
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Forthe purpose of giving effect to the above Resolutions of the Council

of Ministers, itis now proposed for approval to amend section 4 of the Act 2
of 1294 suitably.

The Bill seeks to give effect to the above decision.

BUGGANA RAJENDRANATH
Minister for Finance & Planning, Commercial Taxes,
Skill Development & Training and Legislative Affairs.



25" SEPTEMBER, 2023] ANDHRA PRADESH GAZETTE EXTRAORDINARY

MEMORANDUM UNDER RULE 95 OF THE RULES OF PROCEDURE
AND CONDUCT OF BUSINESS IN THE ANDHRA PRADESH
LEGISLATIVE ASSEMBLY.

The Andhra Pradesh (Regulation of Appointments to Public Services
and Rationalisation of Stair Pattern and Pay Structure) (Amendment) Bill,
2023, after it is passed by the Legislature of the State may be submitted to
the Governor for his assent under article 200 of the Constitution of India

BUGGANA RAJENDRANATH
Minister for Finance & Planning, Commercial Taxes,
Skill Development & Training and Legisiative Affairs.

Dr. PP.K. RAMACHARYULU,
Secretary General to State Legislature.
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